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 PLACE: Bhubaneswar    SANKAR PRASAD PANI 

DATE: 16/02/2023      ADVOCATE 

Plot 2132/4814, NageswarTangi, Bubaneswar 751002 Cell-9437279278, 

Email: sankarprasadpani@gmail.com  
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PHOTOGRAPHS OF DEVELOPMENT AT THE FUEL PUMP 

SUNSEQUENT TO TO NGT ORDER DATED 18
TH

 JAN 2023 

 

Figure 1UNLOADING FROM THE TANKER AND FILLING OF FUEL TANK ON 

22ND JAN 2023 WHILE STILL CONSTRUCTION MATERIALS LYING AT SITE 

AND PLATFORM IS STILL TO BE FINSISHED WITH CONCRETE 
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Figure 2 ELECTRIC FITTINGS  INSTALLED ON 27
TH

 JAN 2023 
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Figure 3 NOZLE SETTING AT THE FUEL DISPENSER 
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14
th
 Feb2023 

TO, 

1. Divisional Retail Sales Head, Indian Oil Corporation Ltd, Sambalpur 

Divisional Office, Kainsir Road, Ainthapali, Sambalpur-768004(Odisha), 

Email vishalgarg@indianoil.in  

2. Hemalata Patel, W/o Nandakishor Patel, Chicholi Village, Tahsil-

Ambabhona, Dist-Bargarh  PIN-768045 

 

 

Subject- Service of OA copy, Order dated 18
th
 Jan 2023 and Notice in 

Original Application No 9 of 2023/EZ 

 

Dear Sir/Madam 

 

Kindly accept the copy of the original application along with annexures, 

Order copy dated 18
th
 January 2023 and Notice copy issued by Hon’ble 

National Green Tribunal in OA No 09 of 2023. The matter is fixed for 

22
nd

 Feb 2023. 

 

Warm Regards 

 

Sankar Prasad pani 

Advocate for the Applicant 

2132/4814, NageswarTangi, Bhubaneswar, 751002 

Cell 9437279278 
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         ANNEXURE-4 

POSTAL TRACKING REPORT OF COPY SERVICE ON 

RESPONDENT NO 6 AND 8 
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Figure 1 Postal Delivery to divisional retail sales head, IOCL, Sambalpur 
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Figure 2  Postal delivery to Hemalata Patel on 14/02/2023 
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